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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
OLD SECRETARIAT, DELHI 110 054
BULLETIN PART-II

(General information relating to legislative & other matters)
Thursday, 17t August, 2023/26, Shraavan, 1945 (Shak)

No. 122

Sub: Nomination of 01 (one) Member of Legislative Assembly to the Board
of Homoeopathic System of Medicine, Delhi.

Hon’ble Members are hereby informed that the Hon’ble Speaker is pleased
to nominate Shri Vishesh Ravi, Hon’ble Member of Delhi Legislative Assembly to
the Board of Homoeopathic System of Medicine, Delhi for a term of 03 (three)
years as per the provisions of Section 3(2)(e) of Delhi Homoeopathic (Amendment)
Act, 1996.

Raj Kumar
Secretary



